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District :: Peddapalli 

Dr. T. Srinivasa Rao, Chairman, Industrial Tribunal-cum-Labour Court-cum-
Addl. District & Sessions Judge, Godavarikhani 

Sri. M. Arjun, Senior Civil Judge-cum-Asst. Sessions Judge, Peddapalli and 
Secretary, DLSA, Peddapalli 

Ms. S. Radhika, Advocate 
Sri. B. Ramesh, System Assistant, Court of Prl. DJ, Peddapalli 

Sri. V. Ramesh, Junior Assistant (Person with disability) 
 

  


